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ladlaa Equity Holders la Hladu.laa 
Lenr Ltd. 

52",. SHKI BHAGABAN DAS : Will 
the Minilter of COMPANY AFFAIRS be 
pleased to state: 

(a) whether Government arc aware that 
in the mailer of employment, Hindustan 
Lever .Ltd. presents a paradoxical situation 
havin8 a phenomenal rite of growth in the 
la51 eilht years Ind overall reduction by 
25 per cent in its ranks; 

(b) whether in thi; conlext, the utility 
of 5uch foreign subsidiary company, as 
Hindustao Lever ltd., is under review; and 

(c) whether Government are con temp-
latirl any steps to ensure that at lea~t 51 
per tlent equity holders in such Compauie. 
are Indiaos 7 

THE MINISTER OF COMPAI'IY 
AFFAIRS (SHRI RAGHUNATHA 
REDDY) : (a) According to the information 
available in the Balance Sheets of Hindustan 
Lever Ltd., the total assests of the company 
increased from Rs. 17.9 crores as on 
31-12-62 to Rs. 31.8 crores I. on 31-12·69. 
During the same peri.ld expenditure on 
salaries and wages (includinl gratuity, 
providont fund and staft' welfare expenses 
etc.) increased from RI. 3.8 crores to R •. 7.7 
crorn. The information relarding the 
number of employees is not required to be 
furnisbed under the provisions of 'he 
Companies Act. 

(b) No luch review is contempla!ed in 
thIs Department. 

(cl The question of increasing the Indian 
sbare participation in H'ndustan Lever Ltd. 
and other simrlar companies il under 
conlideration. 
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Senfce Clrargcl Collected b, "'hoh 
Holel. LU., Ne" Drlhl 

5276. SHRI S. N. MISRA: Will the 
Minister of TOURI<;1\,f AND CIVIL 
AVIATION be pleased to slate: 

(a \ what is the amount of .ervice 
charges collected by 'he A.hoka Holell Ltd., 
New Delhi durin, tl;e financial y~ar endinl 
on I he : ht March, 1 ;70 ; 

(b) whether such service chari". have 
liven to the employees of tbe A.bolta 
Hotela ltd; 

(c; if nol, i, there a separale head or 
aecounl for the "urpase; and 

(el) if so, what is the balance a_al of 
lbe icrvice thar.ea u DO the 3ht Marcb, 
1970 ? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
(a) A sum of RI. 15,68.14' __ cvllcc:ted by 
,he Allaoka Hoe.I a-M· __ Gbar ... 
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durlna tho period from 1-4·1969 to 
27·3·1970. 

followln. imports of ,old 
durin. the said period: 

were permitted 

Country Quantity Value in (b) In lieu of aervlce charlcs, dearnesl 
IlIowlnce Is paid to the emplo) ees in 
Iccordance with t he recommendations of the 
Wale Board for H"tell and Restauranll fOr 
Delbl. 

--::-:-:-:--___ -=':In GMS'--_---'R-::-l!lpees 
U.K. 29507.350 274,103 

(c) Yes, Sir. 
(d) The entire amount of lervlce chlraes 

collected hSI been appropriated in the 
manner recommended by tho WaBo Board. 

Imrort of Gold and IUnr 

S277. SHRI S. N. MISRA: Will tbo 
Minister of FINANCE be pleased to state: 

Ca) the quantity and value of lold and 
silver Imported In the financial year H69·70, 
country wile ; 

(bl out of these imports how much gold 
Ind silver hal been apent for Governmental 
purposes ; Ind 

(cl It what ratel tbe Bold and silver 
have been Imported In tho years 1969·707 

THE MINISTER OF FINANCE (SHRI 
Y. B. CHAVAN): <a> to (c). DurinB the 
financial year 1969-70, neither Bold nor silver 
was imported on Govornment account. For 
the private sect"r, while no licences were 
Illued for the import of lilver, the 

Doba 
Kuwait 
Duhai 
Babraln 

52~Y.of 8 
80997.570 

3148.800 
1166.100 

44,622 
691,457 
26,765 
9.912 

Theso imports were permitted for matiu· 
faelure into jewellery and re·export. 

Advance made by Nationalised Bank. to 
LarKe and Small Scale Industrle. 

S278. SHRI S. N. MISRA: Will the 
Mlnilter of FINANCE be pleased to 8tato: 

(a) tho amount of the advances made by 
Nationalised Banks in the financial year end· 
ing 1970 to large and .mall scale industries; 

(b) the advance~ that have been made 
in the next thrce financial quarters by these 
Nationalised Bdnks in respect of larlc and 
small Icale indumiel. 

(c) the rate of interest that has been 
charled from the borrowers; aDd 

(d) what was the prevailinK rate of 
Interest before the Dationalisation of tho 
banks and now, for similar advances? 

THE MINISTER OF FINANCE (SHRI 
Y. B. CHAVAN): (a) The amouDt of 
advances granted by the nationalised hanks 
in rhe finaDcial year ending March 1070 to 
larae scale industries is not separately 
available. Data relating to advaDces araDted 
to small scale industries are liven below: 

(Amount iD crores of Rupees) 

As on tbe last Frida) of 

July H69 March 1970 ---------- ---------
No. or Bela_ ·No. of BalaDCO 
A/Ct. Oulllandin. A/C •• Outltlndio. 

(A) Advancea to amall-_I. 36927 13509 57800 198.74 
IDdustry 

(B) Loaaa for .tlln. up 7 0.13 17 0.25 
Indu.triIl .tlt. 

.----




